IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date :

12.11.2024

Rejec
Status

| INotified]
Case No. Courtjamount
Fee

1 |An MALLICK [93625/2024[12.11.2024 |ABLAPL/2774/2024 [10 | c |
2 |A MALLICK [93626/2024(12.11.2024 |ABLAPL/2777/2024 |10 | c |
3 |A MALLICK [93627/2024|12.11.2024 |ABLAPL/2779/2024 |10 | c |
4 |SK PALAI |93635/2024|12.11.2024 |ABLAPL/11580/2024 |10 | c |
5 |L ACHARI [93640/2024|12.11.2024 |BLAPL/4350/2024 |10 | c |
6 EANEA 93667/2024 |12.11.2024  |WP(C)/26455/2024 |10 c

1 dfa
7 S K PARIDA |93670/2024|12.11.2024 FA/55/1984 7 document U

in dms
'8 |S. RANJIT [93678/2024(12.11.2024 [WP(C)/27083/2024 |10 | c |
9 |K. K. RATH|93680/2024(12.11.2024 |WP(C)/27129/2024 [10 | c |
10 |S. PALAI [93683/2024(12.11.2024 |[WP(C)/25970/2024 |10 | c |
‘11 A 93684/2024‘12.11.2024 WP (C) /34960/2023 ‘7 ‘6 00,3%6 ‘U ‘
12 |P. BEHERA [93687/2024(12.11.2024 |WP(C)/26423/2024 [10 | c |
13 |P K SWAIN [93689/2024[12.11.2024 |WP(C)/27541/2011 [10 | c |
14 |R SETHI  [93692/2024[12.11.2024 |WP(C)/13878/2024 [10 | c |
15 |P K SWAIN [93695/2024(12.11.2024 |WP(C)/23602/2015 |7 | o
16 |P K BHUYAN|93698/2024(12.11.2024 |[WP(C)/10882/2023 |10 | c |
17 M R MALLA [93700/2024(12.11.2024 |OTAPL/2/2021 |7 | v
18 [B K PATI |93701/2024(12.11.2024 [WP(C)/21000/2024 |7 | .
19 |L. D. SAHU|93703/2024(12.11.2024 |CRLMC/3856/2024 |10 | c |
20 |M K RATH [93705/2024(12.11.2024 |WP(C)/35788/2023 |7 | v

document

available
21 | 8 hor (93708/2024(12.11.2024  [WP(C)/14986/2009 |7 L ans

to be

paid
22 |00 ag |93709/2024[12.11.2024  [CRLMC/3784/2024 |10 c
23 |B SAMAL  |93710/2024|12.11.2024 [WP(C)/7921/2022 |10 | c |

document
24 |S NAYAK  [93712/202412.11.2024 |WP(C)/12688/2014 |7 available [U

in dms,




court fee

to be
paid
25 |B C PANDA [93714/2024|12.11.2024 |[WP(C)/26771/2024 |7 | v
26 |B K PADHI |93716/2024|12.11.2024 |[WP(C)/11868/2024 |7 | u |
27 |P NAYAK  [93719/2024|12.11.2024 |[WP(C)/13712/2013 |7 | v
28 |B SAMAL  |93720/2024|12.11.2024 [WP(C)/6930/2022 |10 | c |
document
available
29 |D SAHOO  [93721/2024(12.11.2024 [WP(C)/11604/2019 |7 tn dms,
court fee
to be
paid
30 |D SAHOO  |93722/2024(12.11.2024 |WP(C)/9766/2024 |7 | o
31 |s C DAS  |93723/2024(12.11.2024 |WP(C)/25610/2013 |7 | o
32 |B SAMAL  |93724/2024|12.11.2024 |[WP(C)/6959/2022 |10 | c
33 |B SAMAL  |93726/2024|12.11.2024 |WP(C)/6103/2022 |10 | c
34 |S C BISWAL|93727/2024|12.11.2024 |[WP(C)/1651/2006 |7 | S
35 |B SAMAL  |93729/2024|12.11.2024 |WP(C)/6100/2022 |10 | c
36 |G C JENA |93730/2024(12.11.2024 |WP(C)/10469/2013 |7 | o
document
available
37 |K SAHOO  |93731/2024(12.11.2024 |CONTC/637/2008 7 in dms,
court fee
to be
paid
38 |B SAMAL  |93732/2024|12.11.2024 |WP(C)/6102/2022 |10 | c
39 ;i:HOBANT 93733/2024|12.11.2024 WP (C)/26969/2024 |10 c
5 K
40 Do iuan  93734/2024|12.11.2024  |CMP/209/2022 7 U
41 |M K RATH |93735/2024(12.11.2024 |[WP(C)/39709/2023 |10 | c
42 |N R BEHERA |93737/2024(12.11.2024 |CMP/405/2023 |7 | o
MIHIR
43 | Ta mapy 93738/2024(12.11.2024 WP (C)/39706/2023 |10 c
document
available
44 M D BISWAL|93739/2024(12.11.2024 |0JC/2830/2001 7 in dms,
court fee
to be
paid
45 |M K RATH |93741/2024|12.11.2024 |[WP(C)/39685/2023 |10 | c |
document
available
R K in dms,
46 |uomapmor |93742/2024(12.11.2024  |0JC/8200/1999 7 court Fee|U
to be
paid
47 |A SAHOO  |93745/2024|12.11.2024 |BLAPL/10106/2024 |7 | o
48 |M K RATH |93747/2024|12.11.2024 |[WP(C)/8471/2022 |10 | c |
49 |R RATH 193749/2024|12.11.2024  |[WP(C)/13653/2022 |7 | o




D K
50 |pomanpy |93750/202412.11.2024  [WP(C)/8150/2020 |7 U
D K
51 |jomanpy |93751/202412.11.2024  [WP(C)/19841/2024 |7 U
52 M R BARIK [93752/2024|12.11.2024 |RSA/212/2004 |7 | u |
53 |P K JENA |93753/2024|12.11.2024 |WP(C)/34661/2023 |7 | v
54 |M DAS 193754/202412.11.2024  |[WP(C)/10928/2007 |7 | S
55 |G SUNDARA |93755/2024(12.11.2024 |SA/50/1999 |7 | o
56 |s K BEHERA|93756/2024(12.11.2024 |TRP(C)/317/2024 |7 | o
57 |P K SWAIN [93758/2024(12.11.2024 [WA/71/2022 |7 | v
58 |P K SWAIN [93759/2024(12.11.2024 |[WP(C)/8022/2024 |7 | o
H S
59 |oarkmay  |93760/2024|12.11.2024 |ABLAPL/4481/2020 |7 U
60 |A MOHANTY [93761/2024(12.11.2024 |CMP/1047/2024 7 | S
2.00,3%2
61 |H S DEO  [93762/2024|12.11.2024 |[WPC (OAC)/1064/2013 |7 SENT TO |U
XEROX
P K
62 |tourray  |93763/202412.11.2024  [RSA/392/2003 7 U
63 |B K SWAIN [93765/2024(12.11.2024 |CRLMC/1560/2024 |7 | .
P K
64 |Lonanry |23766/202412.11.2024 WP (C)/16550/2024 |10 c
65 |A K DAS  |93770/2024(12.11.2024 |FAO/171/2024 0 | c |
66 |K SAHOO  |93775/2024(12.11.2024 |WP(C)/10541/2019 |7 | v
67 |P K LENKA [93778/2024(12.11.2024 |[WP(C)/32034/2023 |7 | R
68 |D NAYAK  [93781/2024(12.11.2024 |RSA/17/2004 |7 | R
LAMBODOR
69 | oHART 93785/2024 |12.11.2024  |[BLAPL/4494/2024 |10 c
R. K.
70| 93792/2024 |12.11.2024 [BLAPL/10872/2024 |10 c
P N
T Daenarx  |93793/2024(12.11.2024  |ABLAPL/7895/2024 |10 c
72 |P K DASH |93794/2024(12.11.2024 |TRP(C)/71/2024 |7 | o
73 ;i:HOBANTA 93795/2024 |12.11.2024  |ABLAPL/5693/2024 |10 c
RAKESH
74 |KUMAR 93810/2024 |12.11.2024  |ABLAPL/12324/2024 |10 c
ROUTRAY
B. M.
75 lonpancr |93817/2024[12.11.2024 WP (C)/27170/2024 |10 c
B. M.
76 |oapanor |03818/2024[12.11.2024 WP (C)/27173/2024 |10 c
B. M.
17 \aapancr |93819/2024[12.11.2024 WP (C)/27169/2024 |10 c
B. K.
78 | DnT 93821/2024 |12.11.2024  |WP(C)/27369/2024 |10 c
P. L.
19 | rsnna 93823/2024 (12.11.2024 |WP(C)/27011/2024 |10 c
80 M. KABI  |93828/2024|12.11.2024 |[WP(C)/27510/2024 |10 | c




81 |on ann |93829/2024[12.11.2024  [WP(C)/27384/2024 |10 c

82 EAHgé 93832/2024 |12.11.2024  |WP(C)/24872/2024 |10 c

83 :iNgﬁ 93833/2024 (12.11.2024  [WP(C)/27425/2024 |10 c

84 :iNgﬁ 93834/2024 (12.11.2024  |WP(C)/27429/2024 |10 c

85 :iNgﬁ 93836/2024 (12.11.2024  |WP(C)/27428/2024 |10 c

86 |S SWAIN  |93840/2024(12.11.2024 |[WP(C)/9493/2022 |10 | c |

87 |T K NAYAK [93841/2024[12.11.2024 |[WP(C)/25644/2024 [10 | c

88 |S K SAHU |93846/2024|12.11.2024 |[WP(C)/26950/2024 |10 | c |

89 |P L MISHRA|93847/2024|12.11.2024 |[WP(C)/26946/2024 |10 | c |

90 |S K SAHU |93848/2024|12.11.2024 |WP(C)/23572/2024 |10 | c |

91 |T K NAYAK [93850/2024(12.11.2024 |[WP(C)/23317/2024 |10 | c |

92 |N. PANDA |93851/2024|12.11.2024 |WP(C)/27208/2024 |10 | c |

93 |T K NAYAK [93852/2024|12.11.2024 |[WP(C)/27007/2024 |10 | c |

94 |T K NAYAK [93854/2024(12.11.2024 |[WP(C)/19702/2024 |10 | c |

95 |SK ROUTRAY |93862/2024(12.11.2024 |ABLAPL/12326/2024 |10 | c |

96 |PK MISHRA (93863/2024|12.11.2024 |ABLAPL/12325/2024 |10 | c |

97 |TK JENA  |93866/2024|12.11.2024 |ABLAPL/12335/2024 |10 | c |

‘98 iRiDHAN ‘93880/2024‘12.11.2024 WPC (OAC) /274/2018 ‘10 ‘ ‘c ‘

99 |s NAYAK  |93882/2024|12.11.2024 |[WP(C)/34903/2020 |10 | c |

100 [P K JENA |93888/2024(12.11.2024 |WP(C)/856/2013 10 | c |

1101 |S DASH 193889/2024(12.11.2024  |[WP(C)/26842/2024 |10 | c |

1102 |G JAY 193896/2024(12.11.2024 |[WP(C)/36871/2021 |10 | c

1103 |s DASH 193902/2024(12.11.2024  |[WP(C)/26859/2024 |10 | c |
TUSHAR

104 [KANTA 93903/2024 |12.11.2024  |WP(C)/26731/2024 |10 c
NAYAK

1105 |S DASH 193904/2024 (12.11.2024 |[WP(C)/26858/2024 |10 | c |

106 |5 foiny 93916/2024[12.11.2024  [WP(C)/14797/2019 |10 c

107 [ e oy |93918/202412.11.2024  |CRLREV/509/2012 |7 U

108 |D SWAIN  |93920/2024(12.11.2024 |RSA/109/2010 0| c |

1109 |ABESH 193924/2024|12.11.2024 |TRP(C)/349/2024 |10 | c

110 [B. MALLICK |93925/2024(12.11.2024 |[WP(C)/26238/2024 |10 | c |

111 SR A 193931/2024(12.11.2024  |CRLMC/4820/2015 |7 U
BINDU

112 |SAGAR 93934/2024 (12.11.2024  |ABLAPL/13185/2018 |7 U
SWAIN
BINDU

113 [SAGAR 93935/2024 (12.11.2024  |ABLAPL/13005/2018 |7 U
SWAIN




BINDU
114 |SAGAR 93936/2024|12.11.2024 |ABLAPL/13052/2018 |7 U
SWAIN
115 ?SSZ? aNa |93941/202412.11.2024  |CRLMP/317/2024 12 U
116 B K PARDHI [93943/2024|12.11.2024 |[WP(C)/28692/2013 |10 | c |
117 |G JAYSINGH |93944/2024|12.11.2024 |RPFAM/107/2024 0 | c |
118 |C R NAYAK [93945/2024(12.11.2024 |WP(C)/13102/2022 |10 | c |
119 |A KHAND  |93946/2024|12.11.2024 |WP(C)/5747/2022 |10 | c |
120 M NAYAK  [93949/2024|12.11.2024 |[WP(C)/13766/2020 |10 | c |
121 |[HK MOHANTA |93950/2024(12.11.2024 |WP(C)/7918/2018 |10 | c |
| | | Total 11074

NIC




